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IN THE HIGH COURT OF DELHI AT NEW DELHI
W.P.(C) 12404/2022 & C.M. APPL. 37256/2022

BHAVNEET SINGH ... Petitioner
Through:  Ms. Padmapriya and
Mr. Rishabh Sancheti, Advocates.

VErsus

IRCON INTERNATIONAL LIMITED THROUGH
CHAIRMAN AND MANAGING DIRECTOR

&ORS. . Respondents
Through:  Mr. Debarshi Bhadra,
Advocate.

CORAM:

HON'BLE MS. JUSTICE JYOTI SINGH
ORDER
09.12.2022

List on 18.01.2023.

Interim order to continue, till the next date of hearing.

JYOTI SINGH, J

DECEMBER 09, 2022/shivam

This is a digitally signed order.

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 25/05/2026 at 22:42:52




